(a) the steps being taken by Government so far in order to prevent recurrence of Mumbai type

terrorist attack; and
(b) the steps being taken by Government to strengthen the intelligence network ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN) : (a)
and () The Government has been, on a continuing basis, reviewing the security arrangements in
the light of the emerging challenges, and a number of important decisions and measures have been
taken. These measures, ier-alia, include augmenting the strength of Central Para-Military Forces;
amendment of the CISF Act to enable deployment of CISF in joint venture and private industrial
undertakings; establishment of NSG hubs at Chennal, Kolkata, Hyderabad and Mumbai;
empowerment of DG, NSG o reguisition aircraft for movement of NSG personnel in the event of any
emergency; strengthening and re-organizing of Multi-Agency Centre to enable it to function on 24x7
basis for real time collation and sharing of intelligence with other intelligence and security agencies;
fighter immigration cantrol, and effective border management through border fencing, flood lighting,
deployment of surveillance equipment and coastal security. The Unlewful Activities (Prevention) Act,
Q&7 has been amended and natified in 2008 to strengthen the punitive measures to combat
terroriem. The National Investigation Agency has been constituted under the Mational Investigation
Agency Act, 2008 to investigate and prosecute offences under the Acts specified in the Schedule.
Suitable steps have been initiated to establish the proposed Natioral Counter Terroriem Centre. Az a
part of steps to counter terrorists’ threats, the Natioral Inteligance Grid (NATGRID) i= alzo
envisaged. Closer cooperation and easy flow of vital inteligence between various states & central

intelligence agencies have also been ensured.
Shifting of shooting range from the vicinity of Kargil Town
*33. PROF. SAIF-UD-DIN 8OZ : Wil the Minister of DEFENCE be pleased to state :

(a) whether Ministry had received proposals from the people of Kargll for shifting of armed

forces' shocting range from the vicinity of the town to a distant place; and
(b) ifso, the acticn taken thereon?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY) @ (&) The civil administration haes been in

touch with the local army authaorities on the subject.

(b) The Field Range at Kargil has been in use since 1962 and is notified for the uge of the Army
by the Jammu and Kashmir Government il 13th November 2013.The Army has accepted the
demands of the Civil administration ta reduce the area of the range; its shifting, however, can only be
considered when suitable alternative land is made available by the Civil administration. At present,

thig i the only range in the country where the firing of guns at high altitude can be carried out.
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